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C o n s tr u c tio n  o f  D f k t f  on C o a s ta l  
A r e a s  to  c h e c k  T id a l  H a v o c

*>313. S H R I  K  A. R A J U  : W ill the 
M in u te r  o f  A G R I C U L T U R F  A N D  
I R R I G A T I O N  b r p lr a s e d t o s t a t r :

(a) w h eth er there is a n y  proposal w ith  
the G overn m en t o f  In d ia  to construct 
h igh  dykes in the low  ly in g  coastal areas 
ofBay o f B en gal in T a m il N ad u  and A n dhra 
Pradesh to  avoid recurrence or recent 
cyclonic h a v o c ; and

(b) i f  so. w h a t is the estim ated cost for 
the construction  o f  cfvkes?

T H E  M I N I S T E R  O F  A G R I C U L ­
T U R E  A N D  I R R I G A T I O N  (S H R I 
S U R J I T  S IN G H  B A R N A L A ) :  (a> T h e  
G overn m en t o f  In d ia  have no proposal 
to  co n stru ct h igh  dykes in tne costal 
areas! o f  T a m il N ad u  and A n d h ra  P radesh 
to  preven t floodin g on a ccou n t o f  tidal 
w aves d u rin g  cyc lo n ic  storm s. H ow ever, 
a t the request o f  th e G overn m en t o f 
A n d h ra  P ra d ^ h , m odel exp erim en ts for 
frying up top level and p rotection  works 
for costal em bankm en ts on K o n a  Block 
and. D iv i Islan d  h ave been taken up b v  
th e C e n tra l W a ter and Pow er R esearch  
S ta t io n T P u n e.

(b) Does not arise.

F in a n c ia l A s s is ta n c e  fo r  B u ild in g  
S p o rts  H o ste ls

53 M- S H R I R . K . M H A L G I : W ill 
the M inister o f  E D U C A T I O N , S O C I A L  
W E L F A R E  A N D  C U L T U R E  be pleased 
to  state:

(a) w hether there is an y proposal under 
th “ con-urlcration o f G overn m en t to give 
financial assistance for b u ild in g sports 
hostels;

(b ) i f  so, since w hen  ;

w hether the decision  has n ow  been

T H E  M I N I S T E R  O F  S T A T E  IN  
T H E  M I N I S T R Y  O F  E D U C A T I O N . 
S O C I A L  W E L F A R E  A N D  C U L T U R E  
( S H R I  D H A N N A  S IN G H  G U L S H A N ) :
(a) to  (c). T h e  W o rk in g  G ro u p  set up  b v  
G overn m en t for fo rm u latin g  C e n tra l 
Schem es o f  P h ysica l E d u ca tio n  and Sport; 
for in clu sion  on in th e S ix th  F iv e  Y e a r  P la n  
has recen tly  recom m ended i/fUr-alia a 
new  schem e o f  se ttin g  up som e sp o n s hos­
tels in selected K e n d riy a  V id y a la y a s  in 
d ifferen t regions in the C o u n try  as w ell as 
in oth er selected centres in th e States/ 
U n io n  T erritories. T h e  recom m endations 
o f  the W o rk in g G ro u p  w ill be consider ecT 
b y G o vern m en t in  th e co n text o f  the fu n d s  
like ly  to  be a v a ila b le  for fresh C e n tr a l  
Schem es o f  P h ysica l E d u ca tio n  and S p or ts. 
in the S ix th  P lan .

(d) an d  (e). D o  not arise.

S .C . id  S .T . in  
In d u s tr ie s

R e h a b ilita tio n
C orp oration

5315. S H R I S H I V  N A R A I N  
S A R S O N I A :  W ill the M in iste r  o(
W O R K S  A N D  H O U S I N G  A N D  S U P ­
P L Y  A N D  R E H A B I L I T A T I O N  be
pleased to  state:

(a) the class-w ise (I , I I .  I l l  &  IV >  
total n um ber o f  persons in  the R e h a b il i t*  
tion In d u stries C o rp o ratio n  L td .;

(b) the n u m b er o f S ch ed u led  C astes  and  
S ch ed u led  T r ib e s  in each  class sep a ra te ly  r

(c) w h eth er the G o v ern m en t o f In d ia 's . 
O rd ers re latin g  to reservation  o f  v a c a n ­
cies are fo llow ed  in th e  m a tter  o f  rec ru it­
m ent an d  p rom otion  in th is  U n d e rta k in g , 
and

(d) i f  n ot, the reason* th ereof?

T H E  M I N I S T E R  O F  S T A T E  IN  
T H E  M I N I S T R Y  O F  W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  R E ­
H A B I L I T A T I O N  (S H R I R A M  
K I N K A R ) :  (a) and (b).

T h e  requisite inform ation  is given  b e lo w :—

Classifica- T o ta l N o. N o. o f 
tion o f em ployees S .C . 

pos^s

N o. o f  
S .T

3

(d) i f  so, the n atu re thereof; and

C lass I 

C lass II  

C lass I I I  

Class I V

8

17
G i f i

418

28

79

4

3

if so , decision has been taken so 
or, the natcre for delay ?
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